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Hon 'ble Justice Shri S.Zdheer Hasan, Vice Cheim an,

on'ble Shri Ajay Johri . Member (A).

Shri G,P, Acarwal, learned counsel appesring

for the respondent files a copy of the order dated

«7+1985 and states that the plaintiff has already

been granted relief as stated in this order,

No one a is present on ke half of

This application (Suit No,

is dismissed ;

1277 of 1984)
vith costs on parties,

January 7, 1987, Vice Chairman,
ROPY Sy

the plantiff,




